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(a) whether there is shortage of judicial 
Members in the Central Administrative Tn-
bunal Bench functioning in Rajasthan for the 
last nine months; 

(b) if so, the reasons for delay m making 
appointment of Judicial Members; and 

(c) the steps taken to fill up the posts? 

THE PRIME MINISTER (SHRI VISH-
WANATHPRATAPSINGH): (a): Twoposts 
of Member (Jud1c1al) are vacant tn Jodhpur 
Bench of Central Adm1n1strative Tribunal. 
These two posts are expected to be filled up 
soon m accordance wrth the prescribed 
procedure set out in the Administrative Tri-
bunals Act. 1985 

Age Concession to Rural Area Candi-
dates in Civil Services Examination 

4025. SHRI C. SRINIVASAN: Will the 
PRIME MINISTER be pleased to state· 

(a) whether Government are c:ons1der-
1ng to maintain age l1mrt of candidates from 
urban areal. at 28 and give a concessional 
age limit of 30 years to candidates from rural 
areas in the civil services examination: and 

(b) if not, the reasons for not allowing 
candidates from rural areas the relaxation of 
two years to neutralise the disadvantage 
they suffer owing to late education arid lack 
of means and facilities for higher education 
vis-a-vis candidates from urban areas? 

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) and (b) 
Taking into account the fact that m rural 
areas people start their education rather 
late, Government have already raised the 
age limit for the Civil Services Examination 
from 26 years to 28 years for the general 
candidates. Government however have no 
proposal to have different age limits for the 
rural and urban candidates as such adistinc-

tion between candidates based on their 
places of birth or residence will not be consti-
tutionally valid. 

Clearance to Tahrl Dam Project 

4026. DR. DAULATRAO SONUJI 
AHER: Will the PRIME MINISTER be 
pleased to state: 

(a) whether Environment Ministry have 
received any proposal from Government of 
Uttar Pradesh seeking clearance for T ehri 
Dam Project in Uttar Pradesh; 

(b) if so, its present stage, and 

(c) the probable time to finalise the 
same? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN TiiE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) to (c). The Tehri Dam Project is to be 
implemented by the Tehri Hydro Develop-
ment Corporation Ltd., a pint venture Com-
pany of Government of India and Govern-
ment U.P. This proposal was, therefore. 
referred to the Ministry of Environment & 
Forests by the Ur.ion Ministry of energy. 
Standing Environmental Appraisal Commit-
tee for River Valley Projects in the Ministry of 
Environment has examined the proposal 
and submitted its report which is under 
consideration of the Government. A final 
decision will be taken shortly. 

New Approach for plaming 

4027. DR. DAULATRAO SONUJI 
AHER: Will the PRIME MINISTER be 
pleased to state: 

(a) whether Government are consider-
ing to adopt a new approach in future plan-
ning by laying more stress on social sectors 
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than on the overall growth rate of economy; 
and 

(b) if so, the outline of the new ap-
proach? 

THE PRIME MINISTER (SHRI VISH-
WANATH PRATAP SINGH): (a) and (b). 
Yes, Sir, However, it is recognised that 
development of social sectors and growth of 
the economy are complementary in nature. 
In this context, the broad areas of thrust in 
the approach to the Eighth Five Year Plan, 
now being evolved, would be strengthening 
the federal structure, decentralisation of 
authority, people's participation, a greater 
emphasis on the development of the rural 
sector, a sharper focus on women's role in 
economic activity, and employment. 

[Translation] 

Gomla Ordnance Factory 

4028. SHRI PIYUS TIRAKY: Will the 
PRIME MINISTER be pleased to state: 

(a) whether about 100 acre of land in 
Susbera, Khumhera, Ocho and Dariyadag 
Mouja of Gomia block has become barren 
due to discharge of acidic water from Gomia 
Ordnace Factory in Giridih district of Bihar: 

(b) if so, the directions issued to the 
ordnance factory in this regard and whether 
they have been complied with: and 

(c) the steps taken 1:7f the Government 
to compen~ate the victims in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND FOR-
ESTS AND MINISTER OF STATE IN THE 
MINISTRY OF PROGRAMME IMPLEMEN-
TATION (SHRIMATI MANEKA GANDHI): 
(a) There is no Ordnance factory in Gomia in 
Giridih District. 

(b) and (c). Does not arise. 

Jobs to Dependents of Decla...:t 
Employees of Air Force Station, 

Barellly 

4029. SHRI SANTOSH KUMARGANG-
WAR: Will the PRIME MINISTER be pleased 
to state: 

(a) whether jobs have been provided to 
the dependents of all those employees who 
expired during service in Air Force Station, 
Bareilly; and 

(b) if not, the number of cases still pend-
ing and action being taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b). During the last 5 
years, 6 out of the 26 applicants of depend-
ents of deceased employees in Group ·c & 
'D' were provided employment. Of the t?al-
ance, 17 applicants were rejected and the 
remaining 3 will be considered and finalised 
shortly. 

[English] 

Forest Policy 

4030. SHRI K.S. RAO: 
SHRI ARVIND NETAM: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether there is any proposal to 
review the existing forest policy; 

(b) if so, the details thereof; 

(c) whether it is also proposed to l:"ring 
in legislation to control pilferge in forest 
product by contractors and to give more 
powers to the forest officers in this regard; 


